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TA No. 4612018

UNDER SECTION 252 OF COMPANIES ACT, 2013

In the matter of:

Umerda Developers Pvt. Ltd.

VS.

ROC

t/Petitioners

ndcnt

Order delivc on 20.09.201t1

ant for an

matter is being

haraian
r (Judicial)

For Petitioner (s)

For Respondent(s)

: Naresh Kumar Sejvani, A

: Amol Shinde, DROC-DOL.

ORDER

A request is made on behalf of the counsel for the

adjoumment. Taking into consideration the said representation

adjoumed to 12. 10.2018.

(R. Va
Memt


